*I TEM NO 19 COURT NO. 4 SECTION 111

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 1269 OF 2005
(For prel.hearing)

COVWNR. OF CENTRAL EXCI SE, ALLAHABAD Appel | ant (s)
VERSUS
M S. VI NDHYA ROLLI NG JOB WORKS Respondent ( s)

(Wth appln(s) for ex-Parte stay and office report ))

Date: 28/02/2005 This Appeal was called on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE RUVA PAL
HON BLE MR JUSTI CE C. K. THAKKER
For Appel I ant(s) G E. Vehnavati, SG .

M. P. Parnmeswar an, Adv.
M. Rupesh Kunar, adv, .

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Appeal is admitted.

Tag with CA No. 3269/ 03.

[ SUMAN WADHVA] [ MADHU SAXENA]
COURT MASTER COURT MASTER



